Title: Provision of adequate security in Judicial Custody to Shri Laloo Prasad Yadav, Former Chief Minister of
Bihar.

MR. SPEAKER: | called Dr. Raghuvansh Prasad Singh. Nothing else should go on record. (Interruptions)*
* Not Recorded
12.08 hrs.
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MR. SPEAKER: No. Please take your seats. | have not called your names. Please take your seats. ...(Interruptions)
MR. SPEAKER: Hon. Members, please take your seats. | have not called your names. ...(Interruptions)

SHRI SHIVRAJ V. PATIL (LATUR): Sir, a very important issue has been raised by the hon. Member and it is
necessary for us to see that necessary protection is given to the Member. Now, we have suffered a lot in this
country. We would not like to suffer in future also and if on behalf of a person like Shri Laloo Prasad ji, fears have
been expressed, then | think, Government should take proper note of it and Government should see that proper
protection is provided to him...(/nterruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, we associate with him...(Interruptions)

MR. SPEAKER: Shri Mulayam Singh ji, you can also associate with what has been said by Shri Shivraj
Patil....(Interruptions)
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MR. SPEAKER: Nothing, except what Shri Prabhunath Singh is saying, would go on record. (Interruptions)*
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MR. SPEAKER: Hon. Members, please go to your seats. Shri Raghuvans Prasad Singh, please go to your seat.
...(Interruptions)

MR. SPEAKER: Now, there would be response from the Government.

Hon. Members please go to your seats. Shri Raghuvans Prasad Singh, please go back to your seats.
...(Interruptions)

MR. SPEAKER: Dr. Raghuvansh Prasad Singh, please go to your seat....(Interruptions)
MR. SPEAKER: Hon. Members, please go to your seats. a€| (Interruptions)



THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI CH. VIDYASAGAR RAO): Hon.
Speaker, Sir, | have taken note of the issue pertaining to the surrender of Shri Laloo Prasad Yadaviji.
...(Interruptions)

MR. SPEAKER: You are not allowing the Minister to speak. You are making noise.

SHRI. CH. VIDYASAGAR RAQ: Sir, various Members have raised various points in this regard and | have taken
note of all of them. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): No, Sir. The Minister cannot get away with that. He has to assure
the House.

SHRI SHIVRAJ V. PATIL : The Minister has to assure the House that Shri Laloo Prasad Yadav's safety will be
ensured.

MR. SPEAKER: Mr. Minister, they are asking about the security of Shri Laloo Prasad Yadav.
SHRI CH. VIDYASAGAR RAO: | will ensure that all security measures are taken.
SHRI SHIVRAJ V. PATIL : What has been asked is the security of Shri Yadav.

MR. SPEAKER: The Minister has said that he has noted the issue and he is going to take all the security
measures.



